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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH AT PUNE

ORIGINAL APPLICATION NO. 37 OF 2020

In the matter between

Mr. Sayyed Mohammed Sabir Usman & ors. ... Applicants
VERSUS

Union of India & ors. .... Respondents

ADDITIONAL AFFIDAVIT ON BEHALF OF THE RESPODNENT NO.6
I, Prashant Tomar, IFS, aged: 33 years, serving as Deputy Conservator
of Forest, Gir (West), Respondent No.6 herein, do hereby solemnly affirm
and state on oath as under:
1. Istate that, I have been served with the copy of petition and as I am
| conversant with the facts and circumstances, I am competent to file
this affidavit. This affidavit is filed for the limited purpose in

& NO3, % compliance of the order dated 11.03.2024 passed by the Hon'ble

w/

L 127N\ J#/. § Tribunal.
k ;;/ \ b‘}'ﬂft."d

1}3,"*»/’2 It is submitted that pursuant to the order dated 11.03.2024, the
answering respondent was directed to provide list of illegal mining
sites in the vicinity of Gir West Forest Division falling outside the
forest area. In compliance of the said order, after taking
instructions form the concerned authorities having jurisdiction
over said activities, as the 76 mining sites are falling within revenue

area which is in vicinity of 10km from the boundary of protected

Ly



area of forest, the answering respondent has prepared a list of 76

illegal mining sites. A copy of the said list is annexed herewith and

marked as Annexure: R-1.

3. Inview thereof, direction issued by the Hon’ble Tribunal vide order

dated 11.03.2024 is duly complied with.

Solemnly affirmed at Junagadh on this 06 day of June, 2024.
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GOVT. GF GUJARAT
JUNAGADH CITY
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- Name as per initial

- information givento |
~ Geology Department |
aboutillegal Minningby|
- forestdepartment |

Village |

- | -tand owneron_
 |Notice Date as per|
d | Revenue Record

“As per F-FR/NBEI&/EZO‘

= Casé/}o_‘ir;t_Suiftréy"F!e;ibft 3

- offer

Address for offender as pe
—No

tice/ FIR/ Court Case/ Joint

Hamirbhai
Meramanbhai Barad

Rampar

Hamirbhai
Meramanbhai Barad

Government
Wasteland

Government
Wasteland

Hamirbhai Meramanbhai Barad

23-08-2017

Shivkrupa, Jivan jyot society,
Veraval, Ta.Veraval

Name and Address of the
offender as per notice
given by geology
Department vide letter no
GG/GIR/ECO/QL/8215
Dated 23/08/2017.

Hamirbhai
Meramanbhai Barad

Rampar

Hamirbhai
Meramanbhai Barad

113/1/5

Government
Wasteland

Government
Wasteland

Hamirbhai Meramanbhai Barad

23-08-2017

Shivkrupa, livan jyot society,
Veraval, Ta.Veraval

Name and Address of the
offender as per notice
given by geology
Department vide letter no
GG/GIR/ECO/QOL/8211
Dated 23/08/2017.

Hajabhai Hamirbhai
Mori

Arithiya

Haja Hamir Mori

9/p5

Hajabhai
Hamirbhai Mori

Hajabhai
Hamirbhai Mori

Hajabhai Hamirbhai Mori

23-08-2017

To. Devali, Ta.- Kodinar, Dist.-
Gir-Somnath

Name and Address of the
offender as per notice
given by geology
Department vide letter no
GG/GIR/ECO/QL/8239
Dated 23/08/2017.

Nagabhai Devayatbhai
Chandera

Umrethi

Nagabhai Devayatbhai
Chandera

128/1/1/a/2/p3/p2

Government
Wasteland

Government
Wasteland

Nagabhai Devayatbhai
Chandera

23-08-2017

To.Pipalva, Ta.-Talala, Dist.- Gir-
Somnath

Name and Address of the
offender as per notice
given by geology
Department vide letter no
GG/GIR/ECO/QL/8207
Dated 23/08/2017.

Veraval Limestone
Indus.

Umrethi

C/0. Lakhamanbhai
Jagmalbhai Chandera,
To.-Umrethi, Ta.
Talala, Dist.-Gir-
Somnath.

128/1/1

Lease Holder -
C/o. Laxman
Jagmal Chandera,
Umrethi

Lease Holder -
C/o. Laxman
Jagmal Chandera,
Umrethi

Veraval Limestone Indus. C/o.

Laxman Jagmal Chandera

13-09-2019

C/0. Lakhamanbhai
Jagmalbhai Chandera, To.-
Umrethi, Ta. Talala, Dist.-Gir-
Somnath.

Name and Address of the
offender as per notice
given by geology
Department vide letter no
GG/GIR/ECO/QL/ML/D31(
6) 2557 Dated
13/09/2019.

Jaspalsinh Dinubhai
Solanki and
Jasminkumar Himatlal
Karavat

Sugala

Jaspalsinh Dinubhai
Solanki and
lasminkumar Himatlal
Karavat

7/p1/pl

Gram Panchayat
Gauchar

Gram Panchayat
Gauchar

Jaspalsinh Dinubhai Solanki
and

Jasminkumar Himatlal Karavat

23-08-2017

47-A, Bansidhar, to.Kodinar,
ta.Kodinar

Name and Address of the
offender as per notice
given by geology
Department vide letter no
GG/GIR/ECO/QL/8223
Dated 23/08/2017.

Kiranbhai Kishorbhai
Zankat

Ghantvad

Kiranbhai Kishorbhai
Zankat

61/2/1

Kirankumar
Kishanbhai Zankat

Kirankumar
Kishanbhai Zankat

Kiranbhai Kishorbhai Zankat

23-08-2017

To. Ghantvad, Ta. Kadinar

| Department vide letter no

Name and Address of the
offender as per notice
given by geology

GG/GIR/ECO/QL/8219
Dated 23/08/2017.




SriNo.

| Name:as per initial
| information givento |

- Geolagy Department -

about illegal Minning by
‘| forestdepartment -

Verified 'Su}v1/

by Revenue Dghaﬂ_m_ghi s

Arshibhai Jagmalbhai
Ram

Jepur

Arshibhai Jagmalbhai
Ram

82/paiki

Government
Wasteland

Government
Wasteland

Arshibhai Jagmalbhai Ram

23-08-2017

Soni Bazar, Talala, Ta. Talala

Name and Address of the
offender as per notice
given by geology
Department vide letter no
GG/GIR/ECO/QL/8443
Dated 23/08/2017.

Gopalsinh Himatsinh
Chuahan

Ghusiya

Gopalsinh Himatsinh
Chuahan

64

Government
Wasteland

Government
Wasteland

Gopalsinh Himatsinh Chuahan

19-09-2019

Radhanagar Saciety, Block No.-
2, Girnar Darwaja, junagadh.

Name and Address of the
offender as per notice
given by geology
Department vide letter no
GG/GIR/ECO/QL/ML/4669
Dated 19/09/2019.

10

Bhagvanbhai Kalabhai
Aher

Pipalva

Bhagvanbhai Kalabhali
Aher

49/1

Government
Wasteland &
Gram Panchayat

Government
Wasteland

Bhagvanbhai Kalabhai Aher

23-08-2017

To.- Pipalva, Ta.- Talala, Dist.-
Gir-Somnath

Name and Address of the
offender as per notice
given by geology
Department vide letter no
GG/GIR/ECO/QL/8427
Dated 23/08/2017.

11

Shiv Minerals,
Sutrapada

Ghantvad

Shiv Minerals, Sutrapada

256

Government
Wasteland

Government
Wasteland

Pro. Dinubhai Boghabhai
Solanki,

23-08-2017

Pro. Dinubhai Boghabhai
Solanki, Ghantvad pani
Darwaja, Kodinar, Ta.-Kodinar,
Dist.- Gir-Somnath

Name and Address.of the
offender as per notice
given by geology
Department vide letter no
GG/GIR/ECO/QL/8419
Dated 23/08/2017.

12

Maruti Stone Crusher

Arithiya

Maruti Stone Crusher
‘(Stock Registration)

35/p2/p1

Sureshkumar
Merubhai Barad

Sureshkumar
Merubhai Barad

Maruti Stone Crusher
C/o. Rajubhai Hamirbhai

19-09-2019

C/o. Rajubhai Hamirbhai,
'Manghar' Kodinar, Ta. Kodinar

Name and Address of the
offender as per notice
given by geology
Department vide letter no
‘GG/GIR/ECO/STOCK
REGISTRATION/4732
Dated 19/09/2019.

13

Ranabhai Bhayabhai
Bambhaniya

Bodva

42

Maranbhai
Jesingbhai Zala &
Sonaben
Jesingbhai Zala

Naranbhai Jesin’gbhai Zala
Sonaben Jesingbhai Zala

24-03-2024

Naranbhai Jesingbhai Zala
Sonaben Jesingbhai Zala
At. Alidar, Ta.Kodinar, Dist.-Gir-
Somnath .

Name and Address of the
offender as per Join survey
Report of Forest
Department, Geology
Department and Revenue
Department vide Letter
no:-A/JMN/2113-14/2023-

24 Dated:-24/03/2024




~Nameas per initial |-
" information givento |
" Geology Department :_ - vl
- |about illegal Minning by,
=2 forest depértmgnt-’:-'

=1 ,-,!'.e_a-,seHdlder:'_,

Verified Sur\liﬁllj

“| by Reveriue Department|

4§§Egt La

~owner as per

- Case/loir tsirve

14

Govindbhai Tabhabhai
Chudasma

Jithla

Govindbhai Tabhabhai
Chudasma

New S5.No.-131

Govindbhai
Tabhabhai
Chudasma

Govindbhai
Tabhabhai
Chudasma

Govindbhai Tabhabhai
Chudasma

23-08-2017

To.- Jithala, Ta.- Kodinar, Dist.-
Gir-Somnath

Name and Address of the
offender as per notice
given by geology
Department vide letter no
GG/GIR/ECO/QL/8227
Dated 23/08/2017.

15

Bhavsing Mori

Kansariya

4/1A

Government
Wasteland

Government
Wasteland

Rajubhai Arbhambhai Jadeja
(Mer)

05-02-2018
24-03-2024

Rajubhai Arbhambhai Jadeja
(Mer)
At.- Gundran road Talala,
Ta.- Talala, Dist.- Gir-Somnath

FIR No.-/3/2018
Dt.05/02/2018 & Name
and Address of the
offender as per Join survey

Reportof Forest
Department, Geology
Department and Revenue
Department vide Letter
no:-A/JMN/2113-14/2023-
24 Dated:-24/03/2024

16

Rajubhai Bhutiya

Kansariya

4/1A

Government
Wasteland

Government
Wasteland

Rajubhai Arbhambhai Jadeja
(Mer)

05-02-2018
24-03-2024

Rajubhai Arbhambhai Jadeja
{Mer)
At.- Gundran road Talala,
Ta.- Talala, Dist.- Gir-Somnath

FIR No.-1/3/2018
Dt.05/02/2018 & Name
and Address of the
offender as per Join survey

Report of Forest
Department, Geology
Department and Revenue
Department vide Letter
no:-A/IMN/2113-14/2023-
24 Dated:-24/03/2024

17

Dharubhai Vaghabhai
Makvana

Ghantvad

292/1/paikil/paikil

Dharubhai
Vaghabhai
Makvana

Dharubhai
Vaghabhai
Makvana

Dharubhai Vaghabhai Makvana

06-02-2018
20-02-2018

Dharubhai Vaghabhai
Makwana, To.-Ghanvad, Ta.-
Kodinar, Dist.- Gir-Somnath

Name and Address of the
offender as per ordered
FIR by Geology
Department vide letter
Dt.06/02/2018 &
Dt.20/02/2018

18

Dharubhai Vaghabhai
Makvana

Ghantvad

292/1/paikil/paikil

Dharubhai
Vaghabhai
Makvana

Dharubhai
Vaghabhai
Makvana

Dharubhai Vaghabhai Makvana

06-02-2018
20-02-2018

Dharubhai Vaghabhai
Makwana, To.-Ghanvad, Ta.-
Kodinar, Dist.- Gir-Somnath

Name and Address of the
offender as per ordered
FIR by Geology
Department vide letter
Dt.06/02/2018 &
Dt.20/02/2018

19

Avesbapu Kadri

Ghantvad

294

Ambuja Cements
Ltd

Ambuja Cements
Ltd

Avesh Bhikhumiya Kadari

20-01-2021

Avesh Bhikhumiya Kadari, to.-

Somnath

Kodinar, Ta.-Kodinar, Dist.- Gir-

Additional District Court
Kodinar, Court Case
registration No.-3/2021,
Dt.-20-01-2021




=l s

~ Nameas per initial ; = | TR i gt 7 oAbl =
i iﬁfn_nnaﬁdﬁ'givgn toNe I _ . TRy -Veriﬁed-ﬁuﬁl ﬁ&hj‘.Sels“—t Land Land owneron | As pt_afr:F'leth_lc‘e'/Céurt' _'EIR]NQTI@E{@UR' 7 g;ddil-e"s_s‘.for'_offe'ndér'as p'erl e
iSrNo. | Geology Department | Village Lease Holder by Revenie Dep ChmE = owner as per. Nptice. Date as per - Case/loint Survey Report Case/lointsurve - Notice/ FIR/ Court Casg_{_}oin;_; V;“Additiof_lal'-Ré_m:arr_ks X,
- |about illegal Minning by - ~f - | Revenue Record | Revenue Record | ~ offender name Date’ | ~=  SurveyReport & s
- “forest department: : 5 T N E 5 : bt i S B e PR e T =i
= ” n o nal Distric
Ambuja Cements | Ambuja Cements | Rajubhai Arbhambhai Jadeja Bajabhar Bl ey Ad:;t;?narl zstlrtzgs:rt
20 Avesbapu Kadri Ghantvad 301/paikil 20-01-2021 At.- Gundran road Talala, . L
Ltd Ltd {Mer) . i registration No.-2/2021,
Ta.- Talala, Dist.- Gir-Somnath Dt.-20-01-2021
: » . . ditional Distri u
Ambuja Cements | Ambuja Cements | Rajubhai Arbhambhai Jadeja BalupHalgditianibhai taceis, AdKotc;inaari [étjurltctigsoe 5
21 Jodhubhai Jadav Ghantvad 301/paikil 20-01-2021 At.- Gundran road Talala, ¥ N
Ltd Ltd (Mer) ) y registration No.-2/2021,
Ta.- Talala, Dist.- Gir-Somnath Dt.-20-01-2021
- . . . iti istrict Court
Ambuja Cements | Ambuja Cement Rajubhai Arbhambhai Jadej elubbal aruhambharsaoe]d, Ad:;:;?::rl Ec)ztur:tCase
2 Jodhubhai Jadav Ghantvad . 301/paikil 1 JarCeaments | Rajunat s 20-01-2021 At.- Gundran road Talala, piniin:
Ltd Ltd (Mer) ) . registration No.-2/2021,
Ta.- Talala, Dist.- Gir-Somnath Dt-20-01-2021
Name and Address of the
Mariyamben 5 . Husenbhai Mamadbhai offender as per FIR by
23 Mukeshbhai Mori | Ghantvad i 323/2/8 Mamadbiai Selob] o r o rampen HuseuRig Mamsciahal 15-10-2016 Bhadarka, To.- Ghantvad, Ta.- | Police Departrzent FIR no.
Mamadbhai Selot, Bhadaraka : " ] :
&80rs Kodinar, Dist.- Gir-Somnath 11/96/2016 Dated:-
5 15/10/2016 _
Name and Address of the
) ) Gangabhai Ranabhai Odedara | offender as per FIR by
Munghiben Munghiben . - e
24 Ganga Rana Odedara Ghantvad - 322/1 : ! Gangabhai Ranabhai Odedara 05-10-2017 to.-Keshod, Ta.Keshod, Police Department FIR no.-
Rarmbhai Parmar | Rambhai Parmar .
Dist.Junagadh 11/114/2017 Dated:-
05/10/2017
1. Umarbhai
Sidibhai Selot &
Ors, 2. Osmanbhai
HSE‘S:LTI: ::::itl;:;i b . : Name and Address of the
230 has been spiitted in Saiot. 4 Nanbaiben : Ravatbhai Govindbhai Gohil, | offenderas per ordered
25 Dilipbhai Ghantvad - Eiqparts T sidibhai Shelot & | Ravatbhai govindbhai gohil 16-07-2018 To.-Pasvada, Ta.-Una, Dist.- Gir FIR by Geology
b i Ors12 = Somnath Department vide letter
Sidibhai Selot, 5. Dt.16/07/2018
Ibhrambhai
Sidibhai Selot, 6.
Valibhai Sidibhai
Selot
e _ , ) 1% _ Ehavsinfibhal Gandating) | AdditioralOistictourt
2% Majitbhai Rakhabhai r—— ) 112 Ambuja Cements | Ambuja Cements bhauastnhbha gandabhai 90-01-2021 Dahima, To.- Dedani Devali, Ta. K.odlna.r, Court Case
Selot Ltd Ltd dahima : registration No.-4/2021,
kel Dt.-20-01-2021




SeNo.

=i 'Ngmg_as_per.injtial !
| fnformation givento |
- Geology Department |

- esent Land

Land owneron |
‘- owner as per [ Notice Date as per

 As per FIR/Notice/Court
- Case/loint Survey Report.

e A_ddres:s. for hffehﬁgr_'as. P e
~ Matice/ FIR/ Court Case/ Joint

_ SurveyRep

makvana

(3) Kanubhai Mathurbhai
Makvana, To.-Ghantvad, Ta.-
Kodinar, Dist.-Gir-Semnath

agguﬁi_llg.gp!__ngi[i@ing:by_ : _Reye_nye,mgcqr&; ‘Revenue Record offender nam
| forestdepartment | - e i ia . E
MName and Address of the
offender as per Join survey
Maniben Bhimabhai Himatbhai Bhavubhai Jethva, 5 Re?:m Oft FGWEIS;
27 Himatbhai Ghantvad 422/3/paiki1 Malabhai Lalakiya | Malabhai Lalakiya | Himatbhai Bhavubhai Jethva 24032024 |to.-Nagadla, Ta.-Kodinar, Dist-| P e 26008V
240rs 2 40rs GirS th Department and Revenue
IFz20mi3 Department vide Letter
no:-A/IMN/2113-14/2023-
24 Dated:-24/03/2024
Name and Address of the
Ghantvad Gram | Ghantvad Gram — Hareshbhai Pithiya, offer:?::)as perlordered
28 Hareshbhai Pithiya Ghantvad 305 Panchayat Grazing|Panchayat Grazing Hareshbhai Pithiya el To.-Keshod, Ta.-Keshad, Dist.- ¥ Ge? o8y
Land P 20-02-2018 ] dh Department vide letter
b Dt.06/02/2018 &
Dt.20/02/2018
(1) Ranjitbhai Ukabhai Mori, | Name and Address of the
To.-Gir Deva, Ta.-Kodinar, | ?H?B‘i“ 2 “ertF':R"V
: i ; % : ; ey olice Departmen no.-
29 Ranjitbhai Uka Mori Supata 276/p1 Samajuf}en Samajn.ban (}) Ranjitbhai Uka Morl 07-08-2018 Dist.-Gir-Somnath 11/89/2018 Dated:-
Pratapbhal Barad | Pratapbhai 8arad | (2) vipulabhai malabhai barad 10-04-2018 (2) Vipulbhai Malabhai Barad, 07/08/2018. & FIR no
To.-Gir Dev?l|, Ta.-Kodinar, 11/33/2018 Dated:-
Dist.-Gir-Somnath 10/04/2018
(1) Arvindbhai Malabhai Vala,
To.-Gir Devali, Ta.-Kodinar,
Dist.-Gir-Somnath
(2) Govindbhai Vadher, To.- Bij,
(1) Arvind Malahai Vala Ta.-Veraval, Dist.-Gir-Somnath| Name and Address of the
(2) Govindbhai vadher (3) Vipulbhai Malabhai Barad, O.ffender a5 per R by
Oghad Bachu urfe | Oghad Bachu urfe | (3) Vipulbhai Malabhai Barad 16-03-2019 To.-Gir Devali, Ta.-Kodinar L T
30 Bhagatbhai Noghan Sugala 276/p2 . 2o ) Pl ' 11/33/2018 Dated:-
Sidi Barad & Ors 2| Sidi Barad & Ors (4) Oghad Bachubhai 10-04-2018 Dist.-Gir-Somnath 10/04/2018 & FIR no
(5) rajeshbhai somabhai (4) Oghadbhai Bachubhai Urfe 1/45/2019 Dated:- i
jatapara Sidi Barad, To.- Gir Devali, Ta.- 16/03/2019
Kodinar, Dist.-Gir-Somnath
(5) Rajeshbhai Somabhai
Jatapara To.-Jasdan, Ta.-
Jasdan, Dist.-Rajkot
(1) Sanjaybhai Lakhamanbhai
Chudasama, To.-Ghantvad, Ta.-
(1) Sanjaybhai Laxmanbhai i = plae i Address artie
! Kodinar, offender as per FIR by
=l Kerubfrel Chuidatis 15-10-2016 2) Faruk Mahamadbhai Shekh, |Police D tFIR
31 Nathabhai Master Ghantvad 427/p1 [p2 Mathurbhai Mathurbhai (2) faruk mahamad shekh 10—03_2019 el ey adfama % ; Gl e ce" :ga;t)T;n; . o%
Makvana Makvaana (3) kanubhai mathurbhai =l To.-Harmadiya, Ta.-Kodinar el s

15/10/2016 & FIR no.-
1/43/2019 Dt.:-10/03/2019




Name as per initial : s R | e e e R L ey B Sl i L oone CSoadiperniee et GG =
| Information givento R L : .:Vérffgedshr\i.Aka 7reser_it Land Land owneron" rAsperFlﬂ/Nntl:é/Court{ | FIR /NOTICE/Court |  Address foroffenderas per | S {7y =
Sr.No.| Geology Department ~ Village Leaéﬁ,Hﬂiﬂ_éf’“ o i Réveﬁué-‘-oerértm-e'nit owneras per |Notice Date as per ‘Case/loint SurveyRepart * | ‘Case/lointsurve | Notice/FIR/ Court:Case/Jaint |« Addit nal Remarks
« - |aboutillegal Minning by T = ] : A . p B l.F_{_év"enue Record | Revenue Record 'o_ffe_i-;'g'erﬁame - | reportDate: - | ‘Survey Report - )
! forest'dépgrtmént"] fiminte fediefe g s R T e it B e s e o SIS
Name and Address of the
Bh bhai Dayabhai Harjibhai Savaliya, d dered
Dayabhai Harjibhai 5 S. No.186, Vill.- A al, Dayzbhai . L . ¥ J ! Y offender as per ordere
32 ) Harmadiya Nondhanbhai e ] Dayabhai Harjibhai Savaliya 20-02-2018 Ta.- Abhalvad, Ta.- Kedinar, FIR by Geology
Javadia Aebhalvad Harjibhai Savaliya i ,
Jaday Dist.- Gir-Somnath Department vide letter
Dt.06/02/2018
Name and Address of the
Bhagvanbhai Dayabhai Harjibhai Savaliya, d dered
Dayabhai Harjibhai 2 S. No.186, Vill.- L I_ Dayabhai - g i Y ] . Y OERUGRasIer ofmlers
33 i Harmadiya - Nondhanbhai o - Dayabhai Harjibhai Savaliya 06-02-2018 To.- Abhalvad, Ta.- Kodinar, FIR by Geology
Javadia Aebhalvad Harjibhai Savaliya A z g
Jadav Dist.- Gir-Somnath Department vide letter
Dt.06/02/2018
Name and Address of the
offender as per Join survey
] ) - : s N . ) Bharatbhai Bhagwanbhai Raparzal Forect
3 Bharatbhai Bhagvanbhai SO 264 Gohil Virabhai Gobhil Virabhai Bharatbhai Bhagwanbhai 24-03-2024 Kswad Teh adiva T Department, Geology
Kavad Y Samatbhai Samatbhai Kawad d'a r c[:_ aTGr_ﬂ U aﬁ Department and Revenue
Kodinar, Dist.- Gir-Somnat Degartment vide Letter
no:-A/IMN/2113-14/2023-
24 Dated:-24/03/2024
E Name and Address of the
Karshanbhai Bhikhabhai > dered
Karshanbhai Bhikhabhai : Jitendra Jentilal | litendra Jentilal Karashanbhai Bhikhabhai ; : Offaniacl@sper Gruem
35 . Harmadiya 339/p2 : : 2 06-02-2018 Baraiya, To.-Kadinar, Ta.- FIR by Geology
Baraiya Khasiya & 20rs | Khasiya & 2 Ors Bariya ! = X -
Kodinar, Dist.- Gir-Somnath Department vide letter
Dt.06/02/2018
Name and Address of the
Karshanbhai Bhikhabhai f
. - ; 3 Jitendra Jentilal | Jitendra Jentilal Karashanbhai Bhikhabhai - : e e
36 Jitubhai Dodia Harmadiya - 339/p2 ; ; : 06-02-2018 Baraiya, To.-Kodinar, Ta.- FIR by Geology
Khasiya & 20rs | Khasiya & 2 Ors Bariya . ) . N
Kodinar, Dist.- Gir-Somnath Department vide letter
Dt.06/02/2018
ordered FIR by Geology
Department vide latter
Dt.06/02/2018 & Name
and Address of the
: Gangabhai Kalabhai Jadeja ffend i
a7 Mayurbhai Kishanbhai Harmadiva 3 391 ok Parmar Keshubhai Viralbhai Gangabhai Kalabhai Jadeja 06-02-2018 (Mer) gTo Balei. Ta Madhuj I E fenRsrzrstr:;réZLr;sturvey
= Vesh Y 2t Mansinh Babubhal Vainsh (Mer) 24-03-2018 gligloe R UL P .
Dist.-Porbandar Department, Geology
Department and Revenue
Department vide Letter
no:-AfIMN/2113-14,/2023-
24 Dated:-24/03/2024




'Sr:.Na..

" Name as perinitial -
"-Ggolqgv'Depénment

- forest department

= informatjbn-gl‘uentot end 5
. Village -
aboutillegal Minning by| ;

~ Lease Holder*

Veritied SUkV1 4'=1

| by Revenue Department

* Revenue Recor:

18re§ént Land |
MOwneras per

_i\lpt'g,ce:Date,.ias per|

Land owner on

Revenue Record |-

- as i:er FiR/thice]Cb.uft-; G
~Case/loint Survey Report.

_repart Date.

Caseflointsurve |

; _.iﬂdd_réssgfgr@ﬁéﬁder'as p-é'rr:' ;

Notice/ FIR/ Court Case/ Joint

Gangabhai Kalabhai Jadeja

ordered FIR by Geology
Department vide latter
Dt.06/02/2018 & Name
and Address of the
offender as per Join survey

Bhikhabhai Jethva

Bhikhabhai Jethva

) Parmar Keshubhai Viralbhai Gangabhai Kalabhai Jadeja 06-02-2018 ;
hai d 3 321 pt - ; r, Report of Forest
33 Gangabhai Mer Harmadiya p RAGrR Sabubhai Vainsh (Mer) 24-03-2024 (Mer), To. Balej, Ta.Madhupu eport of Fores
Dist.-Porbandar Department, Geology
Department and Revenue
Department vide Letter
no:-AfIMN/2113-14/2023-
24 Dated:-24/03/2024
Name and Address of the
offender as per Join survey
" f
G Panchayat | Gram Panchayat Lakhabhai Bh bhai Lakhahhal Bhiaguaninal D ReaFr]tOrr:ot FGoreiSt
ram Panchaya akhabhai Bhagwanbhai ) 7 ) e ent, Geolo
39 | Lakhabhai Bhagvanbhai|  Pichvi z 131 Y ! i i 24-03-2024 Makvana, At.-Pichhvi, Ta.-Gir- i s
Gauchar Gauchar Makvana Gadhada, Dist.- Gir-S ) Department and Revenue
duhidga, Pist=SlEjemna Department vide Letter
no:-A/IMN/2113-14/2023-
24 Dated:-24/03/2024
Name and Address of the
offender as per notice
Husenshah Nathasa Rafai, To.- given by geology
G Panchayat | G Panch 16-10-2018 NOTICE :
40 Ravibhai Solanki Pichvi 131 e ram Panchayat husenashah nathasha rafai Abhalvad, Ta.Gir-Gadhada, |Department vide letter no
Gauchar Gauchar STAGE . .
Dist.-Gir-Somnath GG/GEDHO/KHODKAM/BI.
LA.STON/PICHHAVA/4953-
4955 Dated 16/10/2018.
Name and Address of the
(1) Manubhai Bhikhabhai |offender as per loin survey
) Jethva Report of Forest
Manubhai & Manubhai & i
Manubhai Bhikhabhai Jethva (2) Merubhai Bhikhabhai Department, Geology
di = 296/p2/p1 & 296/p2/p2 Merubhai Merubhai 24-03-2024 =
= il Harmadia /e2/p /p2/p S h Merubhai Bhikhabhai Jethva - Jethva, Department and Revenue

At.-Pichhavi, Ta.- Gir-Gadhada,
Dist.- Gir Somnath

Department vide Letter
no:-AfIMN/2113-14/2023-
24 Dated:-24/03/2024




F . N.a'!“-EEIiSJIVJET_TiI'iil"I-a|.:' Ty 14 9 e e el e e b s LA s S R e ] ST T s
'Eihf_b_rm'a_ti_pn_g‘_ivep to ks e g Ve vy Nomber Wlesentland | Landowneran | As péf:’;lﬁjmo‘ﬁée[ébhxf | FIR /NOTICE/Court - _Address'fdribﬁeﬁ&e?aé per
'Sr.No. 7_'_3&0|08Y pegt‘a‘rtn.ient, - Village <o Lease Holder YR De]ﬁa}fmeﬁt owneras per |Notice Date as per|  Case/loint Survey Report | case/laintsurve | Notice/ FIR/ Court Case/ Joint
~ |about illegal Minning by} S i \EET " | RevenueRecord | RevenueRecord. ~ offendername . | reportDate - SurveyReport
| forestdepartment - L = e 3 LogE s i AgEnised 2 .7 sl
(1) Lalabhai Virabhai
Chusasama, To.- Ankolali, Ta.-
Gir-Gadhada,
{1) lalabhaai virabhai (2) Mohanbhai Mayabhai
chudasama . Shingad, To.-Bhebha, Ta.-Gir- Name and Address of the
Ghelubhai Nanjibhai o &avernment T (2) mohan'fllal mayabhai Gadhada offender as per ordered
42 siyal Pichvi 154 Wasteland Wstaland shingad 16-05-2021 (3) Bhayabhai Dhirubhai Vaja FIR by Geology
(3) bhayabhai dhirubhai vaja . K ' | Department vide letter
(4) somabhai lakhamanbhai To.- Ankolali, Ta.- Gir-Gadhada Dt.16/05/2021
bambhaniya (4) Somabhai Lakhamanbhai
Bambhaniya, To.-Pichhavi, Ta.-
Gir-Gadhada, Dist.- Gir
Somnath
(1) Babubibal Jodhabhial |, | Nemeand addtessobilie
) " Makvana, To.-Pichhavi, Ta.Gir- offe'nder a5 s O
Babubhai Jodhabhai ; Jivuben Kalabhai | i gtete et 17-02-2020 Gadhiads, Dist-GirSomnath-| _ B/en &Y E*0I08Y
43 RS Pichvi - 146 Shiyal Samat Shadulbhai makavana NOTICE STAGE (2) Kashyapbhai Dhirubhal Department vide letter no
(2) kashyap dhirubhai solanki Y . GG/GEDHO/KHODKAM/BI.
Solanki, To.-Prachi, Ta.- LA.STOCK/PICHVI/456-450
Sutrapada, Dist.-Gir-Somnath Dated 17/02/2020
Name and Address of the
offender as per Join survey,
3 : Report of Forest
2 Ranabhai Samatbhai Pichva 76/1 Gram Panchayat | Gram Panchayat Ranabhai Samatbhai e Mak\j:::,b::l—:ii:ij::::?a.-Gir- Department, Geology
Makvana Gauchar Gauchar Makwana . ) Department and Revenue
Gadhada, Dist.- Gir-Somnath Department vide Letter
no:=-A/IMN/2113-14/2023-
24 Dated:-24/03/2024
Name and Address of the
offender as per Join survey
Laxmanbhai i . - ort of F
Karshanbhai Rambhai Ramjib::?l L:’;”r;?i’;:r;?‘ Ghanabhai Lakhmanbhali 0 bl akdiinal il Deziz:tme?zi, Goéce)ftt)gy
e Parmar Ditanivad 7 e Chudasama and | Chudasamaand Chudasma 424024 Chudalsma, At Grlantvad, a5 Department and Revenue
11 Ors 110rs Kedinar, Dist.-Gir-Somnath Department vide Letter
no:-A/IMN/2113-14/2023-
24 Dated:-24/03/2024




~ Name as per initial -

£ Orésent tand

Land owneron

E Asﬂ}'ie'r,F-lR]Notice')'Ciﬁurt =

- Address for offender as per -

Rambhai Makvana

Rambhai Makvana

(2) Ranjitbhai Rambhai Zala

| iinformation givento = : oo :
St.No. | Geology Department |~ Viilage: | Lease Holder wer as per - [Notice Date as per ‘Case/loint Survey Report - | Notice/ FIR/ Court Case/ Join|
. |aboutillegalMinningby| . | ; “Revenue Record | Reve 3 ' : Survey Report.
| forest department | etk =
NMame and Address of the
offender as per Join survey
_ ) , _ Satatbal SanalEl Mei, At | Deporter Forest
g5 || Gafarehaliameliial | o ooy A S N1 Vil Jevaney | Sorarboal: Gafarbhai | . tarbhai Jamalbhai Mori 24-03-2024 T Tl it | CEPAIMENE, Senlony
Mori Jamalbhai Mori | Jamalbhai Mori Department and Revenue
Somnath Department vide Letter
no:-A/IMN/2113-14/2023-
24 Dated:-24/03/2024
Name and Address of the
Maheshbhai Babubhai Zankat, | offender as per FIR by
47 Maheshbhai Ghantvad - 66 mahesh babaubhai zankat 07-08-2018 To.-Kadinar, Ta.-Kodinar, Dist.- |Police Department FIR no.-
Gir-Somnath 11/90/2018 Dated:-
07/08/2018
MName and Address of the
offender as per Join survey
Sursinhbhai Sursinhbhai Sursinh Bhagvan Barad, At.-Gir e Foreft
48 Nileshbhai Ghantvad 65/p1/pl Bhagwanbhai Bhagwanbhai Sursinh Bhagvan Barad 24-03-2024 Devali, Ta.-Kodinar, Dist.-Gir- Depa/toinpl, Seoiagy
et Barad ST Department and Revenue
Department vide Letter
no:-A/IMN/2113-14/2023-
24 Dated:-24/03/2024
Name and Address of the
offender as per Join survey
; : Report of Forest
49 Govindbhai Tabhabhai Shante ) 274 Varjangbhai Varjangbhai Govindbnai Tabhabhai 5403-2024 G:tng?:;::;b?:f:::j;r;d::?' Department, Geology
Chudasma NathubhaiVala | NathubhaiVala Chudasma : Gir—JSDmnath 77" | bepartment and Revenue
Department vide Letter
no:-A/IMN/2113-14/2023-
24 Dated:-24/03/2024
(1) Ranjitbhai Rambhai Zala, | Name and Address of the
Ranjitbhai Ranjitbhai (1) Nareshbhai Chamanbhai To.-Ghantvad, Ta.-Kodinar offender as per FIR by
50 Nareshbhai Kotadiya Ghantvad - 432/pl kotadiya 10-03-2019 (2) Nareshbhai Chamanbhai |Police Department FIR no.-

Kotadiya, To.-Mota Kajaliyala,

Ta.-Vanthali, Dist.-Junagadh

1/42/2019 Dated
10/03/2019




:Sr;l'}lb.;

~ Geology Department

|about illegal :M]ﬂg'i@g by

~ Name as perinitial * { =
information givento |

illage |

ease Holder:

venue D_reb_a'i'trn'et"l';

1

_owner as per. |
- Revenue Record

Land owner on-

Notice Date as per|

‘Revenue Record

- As per‘FiR}_'Nrbtlcé]'C_quft

asefloint Survey Report.
offender name

| ir/moTice/caurt
~ Case/Jointsurve

Address for offende asper
: -Nqtice[-ﬂﬁ_['_cpu;t.Cas_el {

ey Report

forestdepartment | 3
Name and Address of the
offender as per Join survey
: ¢ f F
Kalaiben Rambhai | Kalaiben Rambhai Ghanabhai Lakh bhai Ghanabil akhmanthal D Re?ftcn:te(:\t GOEFEIS:)gy
. mohnal aloen Ramonai anabnal Laknmanbna epal ¥
G hant - 392/p2 4-03- - d, Ta.-
31 fiarabnad = apee /e Kher & 7 Ors Kher & 7 Ors Chudasma 24032024 Chutjl;sma, 5': Gl_wntva 4 ha Department and Revenue
Kodinar, Dist.-Gir-Somnatl Department vide Letter
no=A/IMN/2113-14/2023-
24 Dated:-24/03/2024
(1) Japataben Andulkadar | name and Address of the
Kadari, To.- Kodinar, offender as per notice
i Mukarmiya sheri, maratha i |
_ Jayadaben Jayadaben (R japaaizan el hanar 27-09-2023 . ; BIVETAlY AEOIRY
52 Kadribapu Ghantvad - 342/p1 Abdulkadar kadadi | Abdulkadar Kadarl kadari NOTICE STAGE vada Kodinar, Ta.-Kodinar | Department vide letter no
(2) abdul kadar sefudin kadari (2) Abdulkadari Sefudin Kadari,| GG/GE.DHO./KHANN/VAH
To.-Kedinar, Rabarivala road | AN/2905-2906 Dated
Kodinar, Ta.-Kodinar 27/09/2023.
(1) Ali Urfe Yasin Hanifbhai
Mukeshbhai (1) Ali Urfe Yasin Hanif Met et ank] Na;?e adnd Addrest]:fbthe
ukes al | e Yasin Hani etar i % offenaer as per Y
Parbat Bh 2) Parbatbhai Bhagvanbh
53 | Yasinbhai Mahetar | Ghantvad - 323/2a/p2 Babubhai ol aVa_aagWa" Ghachi, 27-05-2019 2 ! 5 hagvanbhal |, e Department FIR no.-
Makvana L (2) Parbat Bhagvan Vaja alg . 1/82/2019 Dated:-
To.-Ghantvad, Ta.- Kodinar, 27/05/2019
Dist.-Gir-Somnath
Name and Address of the
offender as per notice
Vinodbhai Meghabhai given by geology
tmab 0] bhai inodbhai i -
54 Jayesbhai Barad Ghantvad 320/p1 Osr::n[s;afge{ot Sldsilr)r:ar': 52?(;‘ vine b:rst']hm;gi:jbhal 09-06-2020 Bambhaniya To.-Ghantvad, |Department vide letter no
Ta.-Kodinar, Dist.- Gir-Somnath | GG/GE.DHO/KHODKAM/G
HANTAVAD/1405-1407
Dated 9/06/2020
(1) Ebhal Urfe Bhurabhai
Jorubhai Zala, to.-Valadar
hai i Rath ? =y 5
Y T:;L;}Jhall ?Jar{tiz:::araiiaim (2) Jayeshbhai Jesingbhai Name and Address of the
Bachubhai et ot Barad, To.-Dedani Devali | offender as per FIR by
: Milap Hajabhai Jorubhai Zala : ; ;
55 Jayesbhai Barad Valadar - 14/p1 Merambhal Modha (3) Nareshbhal Ranabhai 08-09-2019 (3) Kalubhai Bachubhai Police Department FIR no.-
Rathod i Rathod, To.-Kadvasan 1/150/2019 Dt.-
i i 08/09/201
(4) Jayeshbhai Jesingbhai Bard (4) Nareshbhai Ranabhai o201
Dahima, To.-Mitiyaj
Ta:-Kodinar Dist.- Gir-Somnath
Name and Address of the
valibhai Valibhai Valibhai Hasanbhai Sarvaiya, | offender as per ordered
56 Farukbhai Ghantvad - 17/1/p3 Hasanbhai Hasanbhai valibhai hasanbhai sarvaiya 06-10-2016 To.- Ghantvad, Ta.- Kodinar, FIR by Geology
Sarvaiya Sarvaiya Dist.- Gir-Somnath Department vide letter

Dt.06/10/2016




'Name-as-per,inilial_ o= ! = = i o SRS - i 2 LA S T A e L T R
“information givento | i \;éri'r;led"Sur\l(r& 2§sent'L_anld | Land owneron | Asper Fl_R/Nntlte[Cuurt ' FleNdTICEICoun' : Aﬂﬁfes’s’fﬁpbﬂeﬁdei’ as [:iier 2
Saf.Na. i Gépiogyﬂepartrnant e —Vi[lage;' ‘Lease Holder by Reveﬁue Départrﬁent ._..‘ov'mg_r as.per [Notice Dateas per|: Case/loint Survey Repurt..‘ I"_-Ca_'se/]o{_nts'gin{e’_.—:. Notice/ FIR,(‘C_c!ttl_rt
ahout illegal Minning by| - AR R ey | Revenue Record | Revenue Record offender name. report Date . * |  Survey Repor
forest.department. i rpesrons S e A LS S e d o i
Name and Address of the
offender as per Join survey
ama i i 3 . rest
Jamdganibapu (Jamjir Aasilr;nmd(:ga:;das Aasjhar:rid(?-lganrlidas Haridas Bapy, Jamdhagnl Deii?‘tor:e?\{t Fi’a(‘Jeo{ogy
57 Ghantvad 314/p1 & p2 Haridas Bapu 24-03-2024 asharm, to.-Jamvala, Ta.- Gir- :
Ashram) Darshandas Darshandas = : Department and Revenue
Udasin) Udasin) Gadhads, Dist.- Gir-Somnath Department vide Letter
no:—A/JMN/2113~14/2023—
24 Dated:-24/03/2024
(1) Babubhai Jodhabhai | Name and Address of the
) ) Makvana, To.-Pichhavi, Ta.Gir- foe.nder Aspernotice
o o Jivuben Kalabhai /| A baubhal fedhst 17-02-2020 Gadhada, Dist.-Gir-Somnath given by geology
58 Sanjaubhai Pichvi - 146 Shiyal Samat Shadulbhai makavana ROTICE STAGE (2) Kashyapbhai Dhirubhai Department vide letter no
(2) kashyap dhirubhai solanki ; . GG/GEDHO/KHODKAM/BI.
Solanki, To.-Prachi, Ta.- | 5 srock/picHVI/456-450
Sutrapada, Dist.-Gir-Somnath Dated 17/02/2020
Name and Address of the
offender as per Join survey
! : - Report of Forest
) z 5 = : 4 Keshubhai Mansingbhai Parmar,
59 Keshubhai Harmadiya : 321 esnahal Virslhnat Keshubhal Marisinghhal SianTh - |kt Fachaie T Kdiay, Dist | RATIEt, Seology
Mansinh Parmar | Babubhai Vainsh Parmar ; Department and Revenue
Gir-Somnath )
Department vide Letter
no:-AfIMN/2113-14/2023-
24 Dated:-24/03/2024
ordered FIR by Geology
Department vide latter
Dt.06/02/2018 & Name
and Address of the
Gangabhai Kalabhai Jadeja |offender as per Join surve
60 Keshubhai Harmadiya 321 Kashuttia Virbh SRR 0602-2018 (Mer) ch).-BaIej Ta.Madhquur Reportpc.uef :Zrest "
Mansinh Parmar | BabubhaiVainsh (Mer) 24-03-2024 ey ¢ !
Dist.-Porbandar Department, Geology
Department and Revenue
Department vide Letter
no:-A/JIMN/2113-14/2023-
24 Dated:-24/03/2024




- Name as perinitial.

Verified Su_r\1 !&z Tesepang

As per FIR/Notice/Court

FIR /NOTICE/Court |

Address for pﬁénéér as per’

B information givento - S5 e ; - Land owner on | ~ Adt
Sh!‘dq. l;GegI(:ng_l)'éPa._rtn_lent“ Village - : _‘ I_.,faa;%!-!o'tdei' e e et : f—m_.uii_‘:é'_ra_‘s per _Notjcie Date as per .(;ase[]_d_int_'_;igruevReport;_j'j -'gg?ejjéintsgcyé: 1k -th__}_ce! FIR/:_CQ}.:Et':C,a_ée(Juint—_—
- |aboutillegal Minning by} £ : : R SR e ~| Revenue Record | Revenue Record |~ offendername report Date - SurveyReport- = |
- forestdepartment . |~ = R Sl S e S, SR e
(1) Manubhai Kishanbhai
Jadav, To.-Alidar
(1) Manubhai K'ls.hanbf.\ai Jad:.zv (2) Maheshbhai Raysingbhai Name and Address of the
) - . Gram Parichayat | Graim Parichayat (2) Maheshbha-l Raysingbhai Dodiya, To.-Alidar, Ta.-Kodinar u'ffender as per FIR by
61 Maheshbhai Dodia Pichva 60 G Thar Gauchar Dodiya 12-07-2019 (3) Manubhai Naranbhai Police Department FIR no.-
(3) Manubhai Naranbhai . 1/122/2019 Dated:-
Dodiya Dodiya, To.- Mamalatdar 12/07/2019
Office Pachhal, Kodinar,
Ta.- Kodinar, Dist.-Gir-Somnath
Name and Address of the
P i fi ra notice
Jafarsha Tejusha | Jafarsha Tejusha (1 atarsha Tajushwlunele, T2 ° f:i[:'ii b:;;;togy
62 Jafarbhai Dadubhai Pichva 71/7/p2 ) ) jafar taju juneja 02-09-2009 Pichhva, Ta.- Gir-Gadhada, i
luneja Juneja . . Department vide letter no
Dist-Glr-Somnath GJ/GE.DHO./4578-4580
Dated 02/09/2009
Name and Address of the
Nitingiri Babugiri Meghanathi, | offender as per ordered
: . Government Government A : i ; H
63 Farukbhai Harmadiya 203 nitingiri balugiri meghanathi 06-11-2020 To.-Harmadiya, Ta.- Kodinar, FIR by Geology
Wasteland Wasteland 5 ;
Dist.- Gir-Somnath Department vide letter
Dt.06/11/2020
Name and Address of the
Rambhai Rambhai offender as per notice
Ghughabhai Ghughabhai 20/01/2018 Bhikhabhai Bachubhai Parmar, given by geology
64 Rambhai Ghughabhai Nagadla 36/pd Vinjuda, Kamuben | Vinjuda, Kamuben | bhikhabhai bachubhai paramar NOTICE STAGE To.-Nagadala, Ta.- Kodinar, | Department vide letter no
Karsanbhai Karsanbhai Dist.- Gir-Somnath GG/GE.DHO./XHODKAM/B
Sondarava Sondarava 1.LA.STOCK/668-669 Dated
20/01/2018.
Name and Address of the
Mukeshbhai Igbalbhai Satarbhai Dar, To.- | offender as per IR by
65 Ikbal Haji Ghantvad 323/2/a/p2 Babubhai Bhagvan Govind Igbal Satar Dar 15-10-2016 Ghantvad, Ta.- Kodinar, Dist.- |Police Department FIR no.-
Makvana Gir-Somnath 11/92/2016 Dated:-
15/10/2016
(1) Jaydipbhai Kalabhai Name and Address of the
. Jaydipbhai Jaydikal (1) jaydip kalab‘hai makvan.a Makvana, to..-Ghantvad,_ o'ffender as per FIR by
66 Parbatbhai Khodu Ghantvad 381/p2/pl ) 3 (2) pratapbhai khodubhai 27-05-2019 (2) Pratapbhai Khodubhai  |Police Department FIR no.-
Kalabhai Makvana | Kalabhai Makvana
mevada Mevada, To.-Ghantvad, Ta.- 1/83/2019 Dated:-
Kodinar Dist.-Gir-Somnath 27/05/2019
{1) Ra njitbhai Rambhai Zala, Name and Address of the
: NAsTiEhEBa Wb (1) Nareshbhai Fhamanbhai T0.~Ghantvad., Ta.-Kodina r' o.ffender as per FIR by
67 Farukbhai Ghantvad 432/2 e e facitbha el kotadiya 10-03-2019 (2) Nareshbhai Chamanbhai |Police Department FIR no.-
(2) Ranjitbhai Rambhai Zala Kotadiya, To.-Mota Kajaliyala, 1/42/2019 Dated
Ta.-Vanthali, Dist.-Junagadh 10/03/2019




'-f-N_ameas-peri'hitial 2ot Y, B ; : ; : LT JEESE ; G ; et T e s AP ; E
Al information given to et = \Ieriﬁéﬁ Sulﬁn 4esent Land Land owneron | Asper FiB/'Néti_k:é_!']Cohlft Tl :FIRIﬂOTICEIC'(_)l.I_rt. | Address for cﬁendér'aé'pe'_r Al e G i =
Sr.No. |- Geology Department \Fl_ll'age_L 2 Lease Holder l:;vrhr‘.-e\.-renue 'Dei:-artn{e.:;t ~ ownerasiper |Notice Date:asper| - Case/Joint Survey Report i.Case/inht_;urvg : | - Nottce/ FIR/ Cqurt‘_c_ase/jutnt ":Addigidrl_ejlﬂe;'
| |aboutillegal Minning by}, 2 e = | RevenueRecord | RevenueRecord |~ offender name : . reportDate SurveyReport = |
- forest department i - i [l St e i e SRR 5
Name and Address of the
offender as per Join survey
. . ort of Forest
Ambuja Cements | Ambuja Cements Ghanabhai Lakhmanbhai Ghanphiel Lakimanbitd! DeF;::tment Geology
63 Ghanabhai Ghantvad 5 392 24-03-2024 Chudasma, At.- Ghantvad, Ta.- :
Ltd Ltd Chudasma : ; . Department and Revenue
Kodinar, Dist.-Gir-Somnath Department vide Letter
no:-A/IMN/2113-14/2023-
24 Dated:-24/03/2024
Name and Address of the
offender as per Join survey
e, _ o Jagdishbhal 8hanjibhai Gonil, At.-|  REPOrEof Forest
69 Jagdishbhal Ghantvad - 395 ’Kamtb.hen . L Savub.hal Jagdishbhai Bhanjibhai Gohil 24-03-2024 Shrinagar society, Delvada, Ta.- Begastuent, Gavloy
Arjanbhai Vanja | Arjanbhai Vanza . ; Department and Revenue
Una, Dist.-Gir-Somnath -
Department vide Letter
no-A/IMN/2113-14/2023-
24 Dated:-24/03/2024
Name and Address of the
offender as per Join survey
. . - f Fi
Balubhai Hamirbhai Gram Panchayat | Gram Panchayat Ballbibal Hamirie] Sival, A= De?)?:‘?nrfezt :erzlsr;g\f
70 Sl Pichvi - 131 G Syl Balubhai Hamirbhai Siyal 24-03-2024 Pichhavi, Ta.- Gir-Gadhada, o 'd "
ya auchar auchar y " epartment and Revenue
Dist.- Gir-Somnath Department vide Letter
no:=-A/IMN/2113-14/2023-
24 Dated:-24/03/2024
(1) Babubhai Jodhabhai | ome 2nd Address of the
! 5 . Makvana, To.-Pichhavi, Ta.Gir- Offe‘nder 33 pernotice
i : 5 2 ; Jivuben Kalabhai ! () patibhal joduzahal 17-02-2020 Gadhada, Dist.-Gir-Somnath given Ly .gaoIng
71 Dilipbhai Karadiya Pichvi 146 Shival Samat Shadulbhai makavana NOTICE STAGE 9 Kashyapbhai Dhirubhai Department vide letter no
s (2) kashyap dhirubhai solanki (2} Kashyapbhai Dhirubhal | & /cepro/KHODKAMYBI.
Solanki, To.-Prachi, Ta.- LA.STOCK/PICHVI/456-450
Sutrapada, Dist.-Gir-Somnath Dated 17/02/2020
Name and Address of the
offender as per Join survey
Amubhai Kalubhai | Amubhai Kalubhai T, Arvindbhai Hakubhai DeZthor:e?\{t ?;ZIS;EY
72 | Arvindbhai Bambhaniya Pichvi 2 134 p Bambhaniya and 3|Bambhaniya and 3 - 24-03-2024 Bambhaniya, At.- Pichhavi, Ta.- *
Ors Ors Bamalianiya Gir-Gadhada, Dist.- Gir-Somnath Repartment anfj fewenus
Department vide Letter
no:-A/IMN/2113-14/2023-
24 Dated:-24/03/2024




= Némeﬁais_peri'niti_aI; i oo = g S | e e : e e =
| informationgivento | — |Veritied 'surv:l u O):senttand | Land owneron | Asiper FR/Notice/Cotirt | FIR /NOTICE/Court
St.No.| GeologyDepartment | il -1 “Owner as per |Notice Dateas per| _Case/Joint Survey Repart Case/loint surve
S e e e by Revenue Department : £ : gt e e T Vi e v
|aboutillegal Minning by|. T " | Revenue Record | Revenue Recard ffender name report Date
forestdepartment * | pi ol = e =
(1) Ravibhai Nanjibhai
Kamaliya, To.- Pipsheri, Name and Address of the
; : % 3 Kalubhai 2 Kodinar, Ta.-Kodinar offender as per FIR by
73 | Somebhat L:"”_‘a”bha' Pichvi : 154p taliibhai Kalubhal| . anphai (i sguiblani et i 02-06-2021 (2) Somabhai Lakhmanbha  [Police Department FIR no.-
Bambhaniya Bambhaniya bRl (2) Soma Laxman Babhaniya Bambhania, To. Pichhavi, Ta.- | 1186002210652 Dated:-
Gir Gadhada, Dist.- Gir- 02/06/2021
Somnath
) (1)Nanubhai Pachabhai
(1) Nanubhai Pachabhai Charaniya, To.Kajradi, Ta.- Name and Address of the
Charaniya 4 " offender as per FIR by
74 Nanubha Pichvi = 154p Gavamment Government | . ¢ mshibhai samatbhai 09-02-2019 Una, Dist.- Gir-Somnath |, - b partment FIR no.-
Wasteland Wasteland i (2) Ramshibhai samatbhai .
charaniya, ; o 1/29/2019Dated:-
etc2 charaniya, To.-Kajradi, Ta.-Una, 09/02/2019
Dist.- Gir-Somnath
Name and Address of the
offender as per notice
X Kanubhai Vijabhai Chudasma, given by geology
75 Kanubhai Vijabhai Pichvi : 54p G;Z;ZE:? G\Z‘;i;nlment Kanubhai Vijabhai Chudasma Hatos To.-Morvad, Ta.-Kodinar, Dist.-| Department vide letter no
ol PR Gir-Somnath GG/GE.DHO.KHODKAM/PI
CHHAVI-2/434-436 Dated
15/02/2019
Name and Address of the
offender as per notice
Deputy Executive | Deputy Executive . . . Hareshbhai Jamanbhai given by geology
76 Hareshbhai Ahir Pichvi - S.No.-44 & 44/1 Engineer, Engineer, HatssfiBhat sarmaitiial e Kotdiya, To.-Mota Kajliyala, Ta.| Department vide letter no
Irrigation (Lake) | Irrigation (Lake) Ketadiys AFeelh Vanthali, Dist-Junagadh | GG/GE.DHO.KHODKAM/PI
CHHAVI-2/442-443 Dated
15/02/2019




M Gma i| Office Bhatt and Co <office@bhattandco.in>

Additional Affidavit on behalf of Respondent No. 6 in OA 37 of 2020 - Mr. Sayyed
Mohammed Sabbir Usman & Ors. Vs. Union of India & Ors.

1 message
Office Bhatt and Co <office@bhattandco.in> Thu, Jun 13, 2024 at 5:11 PM
To: Ngt-Western Zone Bench Pune <punengtwzb@gmail.com>
Cc: nitinlonkar@gmail.com, maulik@nanavatico.com, Saurabh Kulkarni <sdkadvocate@gmail.com>
Dear Sir/ Ma"am
Undersigned is appearing in the captioned matter on behalf of the Respondent No.6.
Pleased find attached herewith is the copy of the Additional affidavit on behalf of the Respondent No.6.
PFA
Kind Regards,

Parth H Bhatt
Advocate

ﬂ OA 37 of 2020 Sayyed Mohammad Usman.pdf
5213K


https://mail.google.com/mail/u/0/?ui=2&ik=d156dc6539&view=att&th=1901167253c11ea7&attid=0.1&disp=attd&realattid=f_lxd6tuxj0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=d156dc6539&view=att&th=1901167253c11ea7&attid=0.1&disp=attd&realattid=f_lxd6tuxj0&safe=1&zw

